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I hereby declare that the above details are true to the best of my knowledge and belief.

Place;: PATNA
Date: @602 26

Note:
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(Full Name e.g. B.A.S. - Bihar Administrative Service,

B.S.S.:- Bihar Secretariat Service etc.)
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Please sign each page of the declaration. Asset declaration form must be A+ size
white paper with computer typed (single side) in preseribed format.
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